
Date : 06/01/2026

Vs.

79783/16

ARYA ANATHALAYA M/S S K BERI SALES PVT LTD

Vs.

78853/16

ARYA ANATHALAYA SK BERI

2

Vs.

1524/25

SANJAY BHORI LAL

Vs.

2444/19

DEEPAK SETIA & SONS HUF MANISH SONI

Vs.

301/23

MAHINDER PAL KAUR NARINDER JEET KAUR

Vs.

1122/25

POONAM HIMANSHU

Vs.

515/22

RAJINDER PRASAD RAJ KISHAN

Vs.

719/20

AMARJEET SINGH SPECGRAL INDIA MEDIA MANAGEMENT

Cause List for Mediation Centre

Ms. Alka Ahir, AdvocateMediator :

Ms. Anju Sharma, AdvocateMediator :

2511M15104

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 2:00:00 PM

2511M15086

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 2:00:00 PM

2512M15722

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 AM

2512M16033

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 AM

2510M13910

PARTITION : SUIT FOR PARTITION 11:00:00 AM

2512M15713

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2512M16068

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 PM

2511M14188

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

21Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Bharat Aggarwal, DJS

37Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Bharat Aggarwal, DJS

37Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Kautuk, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Shiv Kumar, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vinod Kumar Meena, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS



Date : 06/01/2026

Vs.

720/20

AMARJEET SINGH SPECTRAL INDIA MEDIA MANAGEMENT PVT LTD

Vs.

2236/22

MANJU MAJUMDAR KRISHAN LAL BHUTANI

Vs.

2159/22

MANJU MAJUMDAR KRISHAN LAL BHUTANI

Vs.

3289/22

MANJU MAJUMDAR KRISHAN LAL BHUTANI

Vs.

977/25

SARAOGI SUPER SALES PVT LTD RAJAT KHANDELWAL

11

Vs.

751/25

RAJAN WAHI IDBI BANK

Vs.

65/25

NOOR JAHAN MOHD KASHIF

Vs.

94/25

HERO MOTOCORP LTD SAHIL THAKUR & ANR

Cause List for Mediation Centre

Ms. Anshu Priyadarshini, AdvocateMediator :

2511M14190

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2512M16138

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2512M16137

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2512M16136

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2511M14973

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:30:00 PM

2512M15712

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 AM

2508M09713

MACT : MOTOR ACCIDENT CLAIM ACT CASES 11:30:00 AM

2511M14729

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

21Page No. :

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Lalit Kumar, DJS

41Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Sood, DHJS

146Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS



Date : 06/01/2026

Vs.

9899/24

BANSAL CREDITS LTD RAJU GIRI

Vs.

2144/21

SUNIL GUPTA SAURAV AGGARWAL

Vs.

805/24

MOHINDER KAUR DEEP SINGH OBEROI

Vs.

2522/23

M/S OZELL COONER PAINTS ANAS RAIS

Vs.

798/25

RAJIV BEHL GULSHAN ARORA

Vs.

312/25

CANARA BANK PARITOSH GULATI

Vs.

256/25

AYESHA MOHD BABAR BASHI

10

Vs.

1688/25

MAHENDER DAYAL PARMOD

Cause List for Mediation Centre

Ms. Jagdeep Kaur, AdvocateMediator :

2511M14186

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2508M11309

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2511M14719

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2512M15239

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2512M15800

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2512M15515

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2511M14173

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:30:00 PM

2511M14975

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 AM

21Page No. :

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rinku Jain, DJS

146Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Shiv Kumar, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Tripathi, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

62Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Khatri, DJS



Date : 06/01/2026

Vs.

9594/23

SHRIRAM FINANCE LTD DHARMENDER

Vs.

888/25

VAISHALI JAIN DEEPANSHU GARG

Vs.

9712/24

TPDDL JAVED

Vs.

1353/25

BANK OF BARODA SUNITA

Vs.

15953/16

KAMLESH BANSAL ASHOK KALRA

Vs.

2076/24

RICHA VIJENDER

Vs.

730/25

ESHA SACHDEVA SHITIZ WAHI

Vs.

13359/16

S AVINASH SINGH HARBHAJAN KAUR

7/24

Cause List for Mediation Centre

2510M13645

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:30:00 AM

2509M12860

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 12:00:00 PM

2512M16055

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2511M14375

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 PM

2512M15235

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 PM

2510M13978

MATRIMONIAL : DOMESTIC VIOLENCE 1:00:00 PM

2511M14970

PARTITION : SUIT FOR PARTITION 2:00:00 PM

2511M14164

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2511M14486

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

21Page No. :

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

104Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jiten Mehra, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Gupta, DHJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Goma Dabas Gupta, DHJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ishita Bhardwaj, DJS



Date : 06/01/2026

Vs.NARINDER PAL SINGH CANARA BANK & ORS

Vs.

1552/23

N S ENTERPRISE SATGURU MASALE INDUSTRIES PVT LTD

Vs.

301/19

MOHD SALEEM MOHD RAHEEL

Vs.

113/25

LAXMAN SINGH GOSAIN TILAK RAJ

Vs.

655/25

JYOTI CHARANJIT SINGH

Vs.

2057/21

CHANDA PARVEEN SOLANKI

Vs.

393/19

SANGEETA ANURAG AGGARWAL

16

Vs.

1865/24

MOMINA SAQIB & ORS

1

Cause List for Mediation Centre

Ms. Ruby Bedi, AdvocateMediator :

2511M14734

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2512M15512

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 3:00:00 PM

2512M15162

RECOVERY : SUIT FOR RECOVERY OF MONEY 3:00:00 PM

2512M15803

MATRIMONIAL : DOMESTIC VIOLENCE 3:30:00 PM

2512M15229

MATRIMONIAL : DOMESTIC VIOLENCE 11:00:00 PM

2512M15735

MATRIMONIAL : DOMESTIC VIOLENCE 11:00:00 PM

2512M15680

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

21Page No. :

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ishita Bhardwaj, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devanshu Sajlan, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Richa Sharma, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anamika, DJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

23Total Days spent :

Total :



Date : 06/01/2026

Vs.

13353/24

 SK EDUCATION PVT LTD SHWETA BHATIA

Vs.

440/25

MEENAKSHI RAJAN SEHGAL & ORS

Vs.

80/25

STATE MOHD KAFIL

Vs.

1318/24

STATE SIRAJUDDIN & ORS

Vs.

66/23

SANJAY TANEJA ANJAY TANEJA

Vs.

1886/25

MANOJ KUMAR NAINWAL NEHA KHULVE NAINWAL

6

Vs.

366/24

BSES RPL JITENDER

Vs.

367/24

BSES RPL KEDAR PASWAN

Cause List for Mediation Centre

Ms. Samta Jain, AdvocateMediator :

Not Assigned, NILMediator :

2512M15734

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 AM

2511M14803

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 AM

2512M15175

CRIMINAL OTHERS : CRIMINAL OTHERS 12:30:00 PM

2512M15238

CRIMINAL OTHERS : CRIMINAL OTHERS 12:30:00 PM

2512M15424

PROBATE : PROBATE CASE 2:30:00 PM

2512M15443

MATRIMONIAL : PETITION FOR DIVORCE 11:30:00 PM

2512M15677

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2512M15647

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 PM

21Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Kartik Taparia, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Kartik Taparia, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Shiv Kumar, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arun Sukhija, DHJS

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar-IV, DHJS

21Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar-IV, DHJS



Date : 06/01/2026

Vs.

745/23

STATE DEEPAK

Vs.

13136/19

GIAN PARKASH WADHWA ANIL SHARMA

Vs.

2768/25

KUNAL BAJAJ HEENA BABBAR

Vs.

137/25

ANJALI RAJIV

Vs.

2503/25

SUSHIL KUMAR JAIN ASHA HOTLA

Vs.

854/24

M/S FRATELLI WINES PVT LTD MANJEET SINGH

Vs.

17226/16

RAJENDERI DEVI MUKESH KUMAR

Vs.

222/21

STATE SUMIT @ YOYO

365/24

Cause List for Mediation Centre

2601M00025

MATRIMONIAL : MATRIMONIAL OTHERS 12:00:00 PM

2601M00015

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2601M00019

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2601M00017

MATRIMONIAL : MATRIMONIAL OTHERS 12:00:00 PM

2601M00020

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 PM

2601M00026

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

2601M00023

PARTITION : SUIT FOR PARTITION 12:00:00 PM

2601M00008

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

2512M15643

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:30:00 PM

21Page No. :

21Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Khatri, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Sood, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ankur Panghal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar-IV, DHJS



Date : 06/01/2026

Vs.BSES RPL  JATIN

Vs.

1082/23

BSES RPL  BIMLA

Vs.

104/25

DEEPA RAHUL

Vs.

1005/25

M/S JINDAL BIOTECH PVT LTD M/S MASS BIOMEDICALS PVT LTD

Vs.

785/25

YOGESH AGGARWAL MCD

Vs.

1156/23

SHAMIMA PARVEEN SAYED NAVEDUDDIN & ORS

Vs.

5319/20

BANSAL CREDIT LTD RAJESH KUMAR

Vs.

4534/24

M/S PARVEEN KUMAR HUF M/S SHAMSONS POLYMERS PVTLTD

Vs.

5299/24

M/S PARVEEN KUMAR HUF M/S SHAMSONS POLYMERS PVT LTD

418/21

Cause List for Mediation Centre

2512M15650

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:30:00 PM

2601M00006

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2601M00016

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00014

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2601M00013

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2601M00012

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00032

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00031

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00030

21Page No. :

21Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar-IV, DHJS

21Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devendra Kumar Sharma, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Shivli Talwar, DJS



Date : 06/01/2026

Vs.NISHA WADHERA TARUN WADHERA

Vs.

0996/20

STATE PARAMJEET SINGH

Vs.

4602/24

M/S PRAVEEN KUMAR HUF M/S SHAMSONS POLYMERS PVT LTD

Vs.

6/2022

SATYANAND KUMAR M/S ALPRA MARKETING

Vs.

9893/23

M/S SIRCA PAINTS INDIA LTD MAHADEV PAINTS & HARDWARE

Vs.

1726/23

M/S SPEED CARGO MOVERS SAURABH DHINGRA

Vs.

363/24

ANUP KUMAR STATE OF DELHI

Vs.

1729/23

SPEED CARGO MOVERS VINEETA DHINGRA

Vs.

20186/16

RAEES AHMED SAEED AHMED

Cause List for Mediation Centre

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2601M00029

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2601M00028

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00022

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00018

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00021

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00003

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2601M00002

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00001

PARTITION : SUIT FOR PARTITION 2:00:00 PM

21Page No. :

Hearing Time :Case Type :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sheetal Rani, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Ujjwal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vineet Kumar, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Ujjwal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

-1Total Days spent :



Date : 06/01/2026

Vs.

367/25

RAJINDER GUPTA ANKUSH GUPTA

Vs.

317/22

AGRIMORE SOLUTIONS PVT LTD KANAKAVENKATARAMANA KAREDLA

Vs.

4293/24

M/S ALUTIX INSULATIONS M/S SATYAM STEEL INDUSTRIES

Vs.

550/24

JAI PAL SINGH ANAND PATHAK

Vs.

4108/24

M/S PRAVEEN KUMAR HUF M/S SHAMSONS POLYMERS PVT LTD

Vs.

1419/25

ANKUSH GUPTA TAJINDER GUPTA

Vs.

5119/24

M/S SATIN FINSERV LTD AMBARAM GURJAR

Vs.

1590/24

SHRIRAM FINANCE LTD SUBHASH CHAND

Vs.

1038/25

MANSI BHATIA PUNEET KUMAR

Cause List for Mediation Centre

2601M00004

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

2512M16096

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00010

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00007

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2601M00033

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00009

MATRIMONIAL : PETITION FOR DIVORCE 2:00:00 PM

2601M00005

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00024

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2601M00011

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

21Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vikas Madaan, DJS

14Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Chandhel, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh1, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

-1Total Days spent :



Date : 06/01/2026

Vs.

3316/24

SHRIRAM FINANCE LTD DINESH KUMAR

38

Vs.

468/22

STATE PRITPAL

Vs.

430/23

ASHOK KUMAR GOPI

Vs.

978/23

HINA TPDDL

Vs.

861/24

GROOM TOWN PVT LTD GD MART

Vs.

793/25

YES BANK LTD SHASHANK SHASHANK

Vs.

6526/20

M/S HAVELLS INDIA LTD M/S SOLEMN TRADING CORPORATION

6

7767/24

Cause List for Mediation Centre

Sh. Hitesh Sharma, AdvocateMediator :

Sh. Rajesh Kumar Goel, DHJSMediator :

2601M00027

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2512M15676

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2512M15791

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 PM

2512M15231

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2511M14728

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2511M14716

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 3:00:00 PM

2511M14809

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2512M15990

21Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

-1Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar-IV, DHJS

21Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ishita Bhardwaj, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Hala Quamar, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Richa Sharma, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Preeti Aggarwal Gupta, DHJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pranjal Gangwar, DJS

48Total Days spent :

Total :

Case No.: Case Id: Referring Judge : Ms. Urvi Gupta, DJS



Date : 06/01/2026

Vs.SHRIRAM FINANCE LTD RANJAN

Vs.

3553/24

SHRIRAM CITY UNION FINANCE LTD PANKAJ SHARMA

2

Vs.

711/25

BRAHAM PRAKASH VED PRAKASH

Vs.

1053/25

HERO INVEST CORP PVT LTD ASHOK KUMAR

Vs.

113/24

SUNDRAM FINANCE LTD SURESH KUMAR MISHRA

Vs.

609/23

LAXMI VISHNU KUMAR MISHRA & ORS

Vs.

495/23

STATE VISHNU KUMAR MISHRA

Vs.

193/19

STATE MOHD ARBAAZ

5732/24

Cause List for Mediation Centre

Sh. Rajiv Thukral, AdvocateMediator :

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2512M15991

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13989

PARTITION : SUIT FOR PARTITION 12:00:00 AM

2511M14170

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 11:30:00 AM

2512M15796

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2512M15728

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2512M15724

MATRIMONIAL : MATRIMONIAL OTHERS 12:00:00 PM

2512M15690

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

2512M15794

21Page No. :

Hearing Time :Case Type :

17Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

17Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivali Sharma, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravinder Bedi, DHJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Kartik Taparia, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Pranjal Gangwar, DJS



Date : 06/01/2026

Vs.SHRIRAM FINANCE LTD VIPIN

Vs.

15/24

AVINASH KUMAR SHARMA SHIV PRASAD

Vs.

334/16

PRIYAMVADA GOEL MAHENDER CHAWLA

Vs.

525151/16

SULOCHANA CHIRIPAL BHUPINDER SINGH

Vs.

9593/23

SHRIRAM FINANCE LTD KASIM

Vs.

1105/23

STATE HARMEET KAUR

Vs.

1104/23

STATE PANKAJ CHAMAN

13

Vs.

1125/23

USHA RANI OASTWAL MUKESH KUMAR

1292/20

Cause List for Mediation Centre

Sh. Ramesh Sethi, AdvocateMediator :

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2512M16131

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2512M15726

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2512M15795

CRIMINAL OTHERS : CRIMINAL OTHERS 2:30:00 PM

2510M13634

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2511M14261

CRIMINAL OTHERS : CRIMINAL OTHERS 3:00:00 PM

2511M14262

CRIMINAL OTHERS : CRIMINAL OTHERS 3:00:00 PM

2511M14979

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 AM

2511M14178

21Page No. :

Hearing Time :Case Type :

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Mukesh Kumar II, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sana Khan, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Mansi Malik, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ankit Karan Singh, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ankit Karan Singh, DJS

62Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivali Sharma, DHJS

41Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Urvi Gupta, DJS



Date : 06/01/2026

Vs.JANA SMALL FINANCE BANK LTD YUSUF

Vs.

667/25

JITENDER SINGH SANDEEP

Vs.

919/23

DIMPLE SUUNY BHAITA

Vs.

16299/16

SHRIRAM CITY UNION FINANCE LTD SUNDER SINGH

Vs.

1839/25

SANDEEP SANSOA PRIYANKA SANSOA

Vs.

293/23

LAXMI KUMARI PARMANAND

7

Vs.

192/24

BSES RPL SONU

Vs.

714/24

BSES RPL AMRIK SINGH

56/23

Cause List for Mediation Centre

Sh. S.S. Rathi, DHJSMediator :

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2512M16043

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:30:00 PM

2512M16040

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2509M13004

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2512M15172

MATRIMONIAL : PETITION FOR DIVORCE 3:00:00 PM

2510M13911

MATRIMONIAL : DOMESTIC VIOLENCE 3:00:00 PM

2512M15733

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2512M15699

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2512M15166

21Page No. :

Hearing Time :Case Type :

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

104Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arun Sukhija, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

69Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar-IV, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar-IV, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Rakesh Kumar-IV, DHJS



Date : 06/01/2026

Vs.BSES RPL CHHAIBER

Vs.

74/25

BSES RPL RAJESH

Vs.

694/23

BSES RPL RAJNI

Vs.

492/25

BHAVYA KOCHAR SAURAV SHANKAR

Vs.

2374/24

SHRIRAM FINANCE LTD PRIYA ANTAL

Vs.

509679/16

M/S BANSAL CREDIT LTD PAWAN KHAN

8

Vs.

8251/24

SHRIRAM FINANCE LTD DHEERAJ

Vs.

3649/24

HDFC BANK LTD JITENDER KUMAR

9846/23

Cause List for Mediation Centre

Sh. Sanjay Aggarwal, AdvocateMediator :

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2511M14982

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2511M14824

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 12:00:00 AM

2512M15174

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2512M16072

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2512M16061

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2511M14804

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 AM

2509M13002

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:00:00 AM

2510M13615

21Page No. :

Hearing Time :Case Type :

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar-IV, DHJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar-IV, DHJS

46Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Mukesh Kumar II, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Arushi Parwal, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

104Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Urvi Gupta, DJS



Date : 06/01/2026

Vs.SHRIRAM FINANCE LTD SATPAL SINGH

Vs.

390/25

SBI SANJAY KUMAR

Vs.

1106/25

RAHUL SAGAR PRERNA SINGH

Vs.

753/21

JYOTI SAPRA GAURAV ARORA

Vs.

9362/16

KAPTAN SINGH RATHI SANDEEP KUMAR

Vs.

138/24

LOVELY & ANR UDIT BHATIA & ORS

Vs.

108/25

SHASHI ARYA DHANWANT BIR SINGH

9

Vs.

855/25

STATE BANK OF INDIA RAM TIRATH

99227/16

Cause List for Mediation Centre

Sh. Tejvir Singh Dua, AdvocateMediator :

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2510M13919

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2510M13648

COMMERCIAL : COMMERCIAL 12:30:00 PM

2512M15793

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2512M16064

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:30:00 PM

2511M14379

MATRIMONIAL : DOMESTIC VIOLENCE 3:00:00 PM

2510M13703

RECOVERY : SUIT FOR RECOVERY OF MONEY 3:30:00 PM

2512M16045

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 AM

2512M15182

21Page No. :

Hearing Time :Case Type :

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sanjeev Aggarwal, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

DLSA Central, DLSA (Central)

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Dev Saroha, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Manya, DJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Chandhel, DHJS

83Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Malhotra, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Arvind Dev, DJS



Date : 06/01/2026

Vs.MAN MOHAN MANGLA SATPAL SINGH & ORS

Vs.

1515/25

PINKEE SINGHA HARMAN PREET SINGH

Vs.

461/24

ESCON INDUSTRIES ANIL RUBBER MILLS

Vs.

1629/23

PRATEEK ARORA MAYANK GUPTA

Vs.

257/16

HAJI MUKHTIAR AHMED ABDUL RASHID & ORS

Vs.

551/23

DEEPANSHU JHAMB NARENDER KAUR

7

Vs.

1890/24

YASH TRADERS KAILASH CHOUHAN

Vs.

377/23

RAVINDER KAUR MANJEET SINGH

359/23

Cause List for Mediation Centre

Sh. V.K. Malhotra, AdvocateMediator :

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 PM

2511M15042

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2509M12534

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2511M14391

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2512M16129

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2512M16063

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2512M15504

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 AM

2512M16073

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 12:30:00 AM

2512M16034

21Page No. :

Hearing Time :Case Type :

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vivek Kumar Aggarwal, DJS

40Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Charan Salwan, DJS

111Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deshna Golichha, DJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Umesh Kumar, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Susheel Bala Dagar, DHJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Gupta, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Naveen Gupta, DHJS



Date : 06/01/2026

Vs.HARBHAJAN SINGH OBEROI RAVINDER KAUR

Vs.

123/23

RUUMIT CHILLAR RAVINDER PAL SINGH

Vs.

395/24

RUUMIT CHILLAR RAVINDER PAL SINGH

Vs.

448/24

YASH TRADERS KAILASH CHOUHAN

Vs.

449/24

M/S YASH TRADERS KAILASH CHOUHAN

Vs.

8195/23

SHRIRAM FINANCE LTD MANGE RAM

Vs.

1128/17

PRADIP KUMAR SINGH SRIBHAGWAN

Vs.

81/22

AGRICO ORGANICS LTD E VENKATEHSWARULU

Vs.

400/24

MEENAKSHI ANIL KUMAR

Cause List for Mediation Centre

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 AM

2509M11734

OTHER CIVIL SUIT : OTHER CIVIL SUIT 11:00:00 AM

2508M11552

OTHER CIVIL SUIT : OTHER CIVIL SUIT 11:00:00 AM

2512M16050

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2512M16049

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2510M13610

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2512M15503

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 PM

2511M14974

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2510M13625

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

21Page No. :

Hearing Time :Case Type :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sahil Khurmi, DJS

125Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

131Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Dev Saroha, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deshna Golichha, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

83Total Days spent :



Date : 06/01/2026

Vs.

697/25

NISHA SAHIL & ORS

Vs.

3521/21

NIKE INNOVATE UZAIR

Vs.

259/25

M/S A TO Z CHEMICALS PRAVEEN AGGARWAL

Vs.

1162/25

M/S HYBRID FLEET MANAGEMENT PVT LTD OFFICE OF THE DISTRICT & SESSINON JUDGE

Vs.

388/24

MOHD FAZIL BUDHISH KUMAR OBEROI

Vs.

637/19

M S ENTERPRISES AUTO GEMS

17

Vs.

189/24

M/S ALTECH EQUIPMENTS PVT LTD M/S OMEGA INFRAENGINEERS PVT LTD

Vs.

96/25

KALPANA ASHOK SOMANI

Cause List for Mediation Centre

Sh. Vinod Gaur, AdvocateMediator :

2512M15797

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2512M15730

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2512M15453

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2512M15458

COMMERCIAL : COMMERCIAL 2:30:00 PM

2511M14976

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 11:00:00 PM

2512M15721

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:00:00 PM

2512M15692

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 AM

2512M16048

OTHER CIVIL SUIT : OTHER CIVIL SUIT 11:00:00 AM

21Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravinder Bedi, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neelofer Abida Perveen, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

DLSA Central, DLSA (Central)

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divya Gupta, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Kautuk, DJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Harish Kumar, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Sood, DHJS

13Total Days spent :



Date : 06/01/2026

Vs.

265/19

STATE MOHD SABIR

Vs.

250/21

SURYA PHARMA M/S ABHINAV PHARMACEUTICAL

Vs.

251/21

SURYA PHARMA ABHINAV PHARMACEUTICAL

Vs.

271/09

STATE JAGWANT KAUR & ORS

Vs.

06/10

STATE JAGWANT KAUR

Vs.

792/23

MOHD AHSAN BSES YPL

Vs.

1515/24

MITTAL FINSEC PVT LTD JITENDER PAL

Vs.

87/23

STATE KAMAL @ YASH

Vs.

269/08

STATE GURMEET SINGH

Cause List for Mediation Centre

2512M15177

MATRIMONIAL : MATRIMONIAL OTHERS 12:00:00 PM

2512M15456

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 PM

2512M15421

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 PM

2512M15446

CRIMINAL OTHERS : CRIMINAL OTHERS 11:00:00 PM

2512M15444

CRIMINAL OTHERS : CRIMINAL OTHERS 11:00:00 PM

2511M14165

OTHER CIVIL SUIT : OTHER CIVIL SUIT 11:00:00 PM

2511M14978

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:00:00 PM

2512M16052

MATRIMONIAL : MATRIMONIAL OTHERS 11:00:00 PM

2512M15438

CRIMINAL OTHERS : CRIMINAL OTHERS 11:00:00 PM

21Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sana Khan, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sana Khan, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Kartik Taparia, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Kartik Taparia, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Chander Mohan, DHJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Dhanashree Deka, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Kartik Taparia, DJS

27Total Days spent :
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